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Transfer Petition (Cvil) No.87 of 2003@@
600000000000000000000000000000000000000;

UNI TED TOAERS (1) PVT. LTD. & ORS. Petitioner (s)
VERSUS
SBI COWMERCI AL & | NTNL. BANK LTD. & ORS. Respondent (s)

(Wth appln(s). for stay)

Wth Transfer Petition (C) No.181 of 2003
(Wth appln.(s) for ex-parte stay)

Transfer Petition (C) No.244 of 2003

Date : 25/04/2003 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s) M. Ranjit Kumar, Sr. Adv.
M. UtamDutt, Adv.
M. N khil Nayyar, Adv.
For Respondent (s) Ms. Malini Poduval, Adv.
No. 1:
For Canara Bank: M. Rajiv Tyagi, Adv.
M. Tapesh Tyagi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

In the neantine, |earned counsel for the petitioners

shal |l take fresh steps to serve the unserved respondents.

(T.1. Rajput) (Ranmesh Chand)
Court Master Court Master



